
81 Written Answers        [17 NOV. 1970] to Questions 82 

ffTHE MINISTER OF REVENUE AND 
EXPENDITURE IN THE MINISTRY OF 
FINANCE (SHRI VIDYA CHARAN SHUK-
LA): A statemem furnishing bankwise and 
Statewise number of accounts, amount sanc-
tioned and balano outstanding in respect of 
these advances is enclosed. [See Appendix 
LXXIX, Annexun No. 211. Complete infor-
mation in respect of Union Bank of India and 
Indian Ovcrsi as Bank is not yet available. The 
inforn ation in respect of these two banks is 
being collected and wilT be laid on the Table 
of the House.] 

 

ffMAHDF.VA SECONDARY- SCHOOL, 
BARIARPUR 

376. SHRI T. P. YADAV: Will the 
Minister of EDUCATION AND YOUTH 
SERVICES be pleased to state: 

 
(a) whether it is a fact that Mahdeva 

Secondary School, Bariarpur, Monghyr 
(Bihar) is a model school in the backward area 
of a backward State where there are seven 
hundred students, mostly Harijans and those 
belonging to Backward Classes; 

(b) whether it is a fact that the Head Master 
of the school is a recipient of the National 
Award and dozens of its students are selected 
every year for Sainik School and Nctrahat 
school; 

(c) whether it is a fact that students be-
longing to several districts are receiving edu-
cation  in  the school; 

(d) whether it is a fact that in spite of re-
quests being made to the Central and State 
Governments and to the various departments 
no hostel for students has been built there 
which is causing great hardship to hundreds of 
students living there;  and 

(e) if so, when the Central Government 
propose to build a model hostel for this model 
school?] 

 
f[THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION AND YOUTH 
SERVICES (SHRI A. K. KISKU): (a) to (c) 
Details about the School and other particulars 
are not available. The Central Government do 
not build hostels for private institutions. 
However, aid is given under a scheme details 
of which were communicated to the School in 
question. No proposal has been received 
through the State Government for assistance.] 

PL. 480 RUPEE FUNDS 
377. SHRI J. S. TILAK: Will the Minister 

of FINANCE be pleased to state: 
(a) whether it is a fact that Rs. 700 crores of 

the uncommitted PL. 480 rupee funds are 
likely to be given to India as grant for certain 
development schemes;  and 

(b) if so, which are these schemes and what 
are the criteria on which these funds will be 
allocated? 

•)[   ] English translation. 


